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Assessment of Area Under yorest

8182. SHR] RAMANAND TIWARY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the figures of the area
of forests are not reliable;

(b) if go, the efforts being made to
remove the defect; '

(c) whether correct assessment of
the area of forests was made by wate-
llite gome time ago; and

(@) if so0, the reasons for not pub-
lishing the report theréof so far?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRE
SURJIT SINGH BARNALA): (a) No
Sir. The figures of forest area avai-

able with the Ministry of Agriculture
and Irrigation which are published -in
Indian Forest Statistics are based on
the reports received from varicus
State Forest Departments. These
figureg are collected on annua] basik

(b) The question does not grise.
(¢) No, Sir.
(d) The question does not aris™

Additiona} Grant [or Housing and
Water Supply Scheme (o Stateg

8183. SHRI M. V. CHANDRA SHE-
KHARA MURTHY: Will the Minister
of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) whether it i5 a fact tha; some
Stateg like Maharashtra and Nagaland
States were sanctioned additional
grant-in-aid for Mousing and Rural
Water Supply programme;

(b) if so, whether the State Gov-
ernment of Karnataka had also re-
quested for more fitnds to be allotted
for housing and rural water supply
in the State;

(c) if s0, whether Government had
accepted their request; and

(d) what was the total aid provided
to the State Government in this re-
gard during 1978-79?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Additiona] grant-in-aid
was sanctioned during 1978-79 to some
States including Maharashtra and
Nagaland for supply of drinking -
water to problem villages under ' the
Centrally Sponsored Accelerated Rural
Water Supply Programme, o

Housing being a State subjuct, there
is only one scheme under the Central
sector for the Housing of Plantation
Workers which is in operation only in
the States of Assam, West Hengsl,
Karnataka - and Kerala, All other
Housing schemes are being = imple-
mented by the States themselves.





